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HIGH COURT OF DELHI ~

,Shersl1ah,Road. New Delhi

N0. /DI-IC/Gaz.-I13/G-3/NJA/2025 Dated:

The Registrar General, .
High Court ofDelhi,
New Delhi. 6,6/1.“

The Director, x , /-
National Judicial Academy, .34‘ '
Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 §l\/LP. 1
[Fax No.0755-2696904, Tel: 0'755~2696669]

From

To

Q31 (‘Dy-5

i"'r¢;az.;7";-T-F-F’
Sub:' Nomination of Judicial Officers for Programme No. P-1447, P-1450 & P-

1452 at National Judicial Academy, Bhopal. '

Sir,
I am directed to refer to your letter No. NJA/Dir./Ac.Prog./2024-25/2l39 dated

23.08.2024, on the above subject, and to say that I-Ion‘ble the Chief Justice has been
pleased to nominate the following Judicial Officers for attending the Programme No. P-
1447, P—l450 8:: P-1452 scheduled to be held in the month of April, 2025 being

organized by National Judicial Academy, Bhopal as mentioned against their respective

names hereunder:-
§._ -~ Iirogijam Date K, Programme Name Name of Hon’ble Jude,e

,,No,_,_ No.2,, Z r i _ j“ p K p i H if
‘*1. ‘P-1447 05.04.2025 Refiesher Course for 1. Mr. Devendra Kumar Shanna,

V i & tPOCSO Courts AS] (POCSO), South District,
2 ¢ 06.04.2025 Saket Courts, New Delhi.

Ur},/Ms. Harleen Singh, ASJ
l . (POCSO), West District, Tis

l , f _ I-lazari Courts. \
2. P-1450 19.04.2025‘ National Seminar on 1. Mr. Sumit Dass, ASJ, New

Delhi District, Patiala House
\20.04.2025 Electronic Evidence Courts, New Delhi. ‘

' 2. Ms. Surya Malik Grover, ASJ
, ‘ (Special Fast Tract C0m't),i
F South-East District, Sake’;

2 2 2 _ Courts, New Delhi,

& Cyber Crime and

3' 154452 26-W;-c2025i‘Trai1ii11g*iof Tiaineiis 1. Mr. Mohd. Farrukh,*Direetor'
for State Judicial (Administr 1' '1 , D I I

27.04.2025 Academies . 1 Academy. a 1011) elln Iudiclal
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yiniru BOSB Campus : Blmdblmrla Rood $'UI'l1]'Nagq;-HQ‘Bhopal-462044 (M.P) (India)' Fomtflrlfldge, Supreme Court offndia .
Director ‘ Rcgi$‘l8!'fl{i Ojlice : Supreme Comoflmiiu,Tllak Mnrg, New Delhi 110001 (India)
National iUd1Cl£1iACCld€my ' ' Tell:0755'-269676r2Er:1all: dr'r:£t0r.n;'!l@nja.gov,in
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30000  ) . _
Sub: Regarding Nominations for the NJA. Programmes for the Academic Year 202-4-25

from September, 2024 to June, 2025 [P-1409 to P-1458]

The 9“"mccting of the National Judicial Academic Council (NJAC) was held on 30.07.2024 through' d and finally
virtual mode. The NJA Annual Training Calendar for the Academic Year was proposed, dascussc
approved for being adopted. -

The Academic Calendar ofNJA for 20244.5 has been designed in conformity with resolutions passed
in the said NJAC meeting. The Chairperson of the NJA, the Hon’blc Chief Justice of India and Hon .blc
members of the Governing Council and the General Body have also approved the Academic Calendar for NJA.
for the Academic Year 2024-25.

A copy of the Academic Calendar for the AY: 2024-25 is enclosed (Annexure-1). Nominations arcffi fo the rc cctivcrequired for the participation of the Judges ofyour High Court as well as Judicial IO ccrs r sp __
programmes, ,

The NJA would be grateful ifyou could kindly nominate two (2) Judgcs from your 1-ligh Court and two
(2) Judicial Officers from the courts under the supervisory jurisdiction of your High Court for the regular
programmes (except special events) to be held during September, 2024 to June, 2025 in the academic year
2024-25. I can understand that nominations for all theprogrammes may not be feasible at thisjuncturc, and the _
general practice has been to send the nominations two weeks before each programme. '

The Academy will be separately sending requests for nominations for Regional Conferences to be
hosted by the concerned High Courts ofspccific region and other special events.

_ You arc also requested to consider nominations of participant judges! judicial officers, to the extent
possible, of those who have not earlier attended NJA programmes to facilitate sensitization of a broader
component ofourjudicial family to the benefits ofjudicial traini g and education. -wi?llfit5l}’M¢Lfl9)%97M5d§41£fi¢%ilv J  

’[/Z - ' I fours sincerc1y,_ ii

‘> - 2/W7” ,4
- (Aniruddha Bose)

i ‘/.l’ion'ble Mr Justice Manmolmnolfl 8 . .' . _, oeuu men COl‘RTI *1‘ Actmg Ci‘l10f Justice _ Gazette Branch9- . .31$ ° Delhi High Court Diary No.........i3. .l. In/q. 9-W’New n=1m- 110003 on=u............,§J.m .<r ell...

Copy to: 1. The Registrar General, Delhi High Court, Delhi. _ _ _
2. The Director (Academics), Delhi Judicial Academy, New Delhi - 110 078
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Rcfiz NJA/Dir./Ac.Prog.l2024-25/ 2B5
Dated: 23"‘ August. 2024
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\ ' \ \ J 2. Mr. Prashant Sharma,
- - Additional Director, Delhi

7 _ i i Judicial Academy. hi

__C.

\‘§
$9/fig. Ysu?nmre1Y.

(Ashok Shanna)
Assistant Registrar

for Registrar General

Ni)?-36' H i 86/%HC/Gaz.-IB/G-3/NJA/2025 Da'“=d= WI 09>I "5
_ ‘ ' 1; , N tionalcopy along with copy of letter dated 23.08.2024 of the Direc O1‘ it,. - - - ' S Judves and

Judicial Academy forwarded to the following Principal District & essions . fig, the. - - - ' t to in rm
the Direct“ (/kcademlcs)’ D611“ Judlclal Acadeniy W12-letrlxi riiciiiiziiational Judicial
nominated Judicial Officers and ask them to co-orduiate ir Y e i
Academy Bhopal with regard to study material and other details of the Programm 1

, , . - - ,N
The Principal District 8: Sessions Judge, South D1S‘II1'1CIT> Sflket Courts aw

Delhi - - ' ' ' J d W st District Tis Hazari Courts,The Principal District 8:: Sessions u ge, B =

Delhi’ - ' ' ' t P tiala HouseThe Principal District & Sessions Judge. New Delhi Distrw . e
Courts, New Delhi. .

iv The Principal District &_ Sessions Judge, South-East District, Saket Courts,
i New Delhi. . _ _ k

v_ The Director (Academics), Delhi Judicial Academy, Sector 14, Dwar a,
Delhi.

i.

ii.

iii.

g/,\s.e..»»-
(Ashok Sharma)

Assistant Registrar
for Registrar General

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
5, L _8 TIS HAZARlCOURTS:DELHl ,_

No; Z 2- ZL}/JOTP-Bhopal/Gaz./PDJ West/2025 Dated Delhi theL43]/5/M
Copy alongwith its enclosures forwarded for information and necessary compliance to:-

1. The Officer lncharge, Pool Car, Tis l—iazari Courts, Delhi.
2. Concerned Judicial Officer of West District, Tis Hazari Courts, Delhi.
3. The Branch lncharge, Protocol Branch, West District, Tis Hazari Courts, .

Delhi.
4. The DDO, Accounts Branch, West District, Tis Hazari Courts, Delhi.
5. For uploading on LAYERS. -

t/6./-For uploading on centralized website through /~ YERS. 1‘

ii“ \_
U (Hemanl Malhotra)

Officerl -Charge, Judicial Branchl
DJ (Corixmercial Court)-02 (West)


